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Neither the applicants nor 1
their advocate are present. Mr,J.G.
3awant, advocate appears for o

; respondents, He says that the reply
l is not yet ready and TFequests to
f’ ‘grant some more time to file reply,

Adjourned to 30.1,1989 for

f reply and further directions, WNp
! notice of this date to either sids,

Dy.Registrar,
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